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development schemes have been intro-
duced in the States since 1948-49. The
Central Government gives financial
assistance to the States for these
schemes according to the approv-
ed pattern of financial assistance. Since
1963-64, schemes for intensive develop-
ment of sugarcane have also been
launched in sugar factory areas of the
major sugarcane producing States and
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to Questions 3342
it is intended to intensify this pro-
gramme in future.

1 ‘.

Special quota of fertilizers is allotted
for sugarcane crop ; and

Sugarcane development workers
are given training in the latest techni-
ques of sugarcane cultivation designed
to increase production,
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MEETING OF DEVELOPMENT COUNCIL FOR
SUGAR INDUSTRY

1038. DR, (MRS.) MANGLADEVI
TALWAR : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) whether it is a fact that a meet-
ing of the Development Council for the
sugar industry was held in New Delhi
on 4th October, 1967 ; and

(b) it so, the main decision taken at

the meeting regarding sugar industry ?
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND CO-OPERATION (SHRI ANNA-
SAHEB SHINDE) : (a) Yes, Madam.

(b) The Development Council for the
Sugar Industry approved the sugar
standards for the year 1967-68 pre-
pared by the National Sugar Institute,
Kanpur, considered the progress reports
on research schemes and noted the pro-
gress of licensing additional capacity in
the sugar industry.

The Council suggested that the Gov-
ernment should appoint a committee
censisting of representatives ~f the
Industry, the Cane Co-operative Unions
and the State Governments to look into
sugarcane development aspects, the
problem of unsuitably located sugar fac-
tories, causes of large variation in the
production of sugar in U.P. from year
to year and to suggest measures to pre-
vent the closure of certain sugar fac-
tories. The Council also suggested that
appropriate steps should be taken for
providing adequate 1irrigation faci ities
along with supply of fertilizers for
sugarcane development.
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{[DEMANDS oF P. & T. PENSIONERS’
ASSOCIATION

1039. SHRI NIRANJAN VARMA :
Will the Minister of COMMUNICA-
TIONS be pleased to state:

[RAJYA SABHA]
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(a) whether Government have re-
ceived any representation from the All
India Post and Telegraph Pensioners
Association, Poona or its associated
Ujjain (M.P.) Branch reguesting in-
crease in their pension; and

(b) whether the late Prime Minister
Shri Jawaharlal Nehru had given any
promise to this Association in this
regard ?}
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t[THE MINISTER OF STATE IN
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COMMU-
NICATIONS (SHRI I. K. GUJRAL):
(a) Yes.

(b) From the records now available,
it does not appear that any such pro-
mise was given.]

CLOSURE or SuGAarR MLy

1040. DR. (MRS.) MANGLADEVI
TALWAR : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state : -

(a) whether Government have con-
ducted any investigation into the
circumstances leading fo the closure of
M/s. Kamlapat Moti Lal Sugar Mills,
Bhatni, in Deoria District in Uttar Pra-
desh ; and

(b) if so, what are the findings of the
enquiry ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND CO-OPERATION (SHRI ANNA-
SAHEB SHINDE) : (a) Yes, Madam.

(b) The Enquiry Committee has
opined that the undertaking is being

i[ 7 Ensglish translation.



